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LOK SABHA
Monday, 27th February, 1956

The Lok Sabha met at Eleven of the
Clock.

[MR. DEPUTY-SPEAKER in the Chair]

QUESTIONS AND ANSWERS
(No Questions : Part I not published)

—_—

11 AM.

DEATH OF SHRI G. V.
MAVALANKAR

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal Nehru):
Sir, misfortunes appear to descend
upon us in all directions. We all think
that an evil fate is pursuing us. It has
become my lot to be the bearer of evil
tidings to the Lok Sabha repeatedly.

At a quarter to nine this morning, ]
reccived a telephonic message from
Ahmedabad, from our Speaker's son, to
inform me that his father had breathed
his last at 7-50, that is, within an hour
of my getting the message. He told
me that, on the whole, his father’s con-
dition was slightly better yesterday. But,
anyhow, he passed away at that hour.

In a sense, during the last few days
we had been anxious, of course, and we
had been full of apprehension. I confess
to you, Sir, that my apprehension was
rather about the more distant future. It
never struck me that at the present mo-
ment, suddenly, he will be struck down.
Anyhow, our Speaker is dead.

It is now nine years, I believe, gince
some of us, including me, started func-
tioning in these Assemblies. They were
the last days of the old Assembly; then
the Constituent Assembly and then the
Lok Sabha. Throughout these earl
days, difficult days, formative days, it
was Shri Mavalankar who sat as the
guiding deity, helping us, chidinﬁ us, try-
ing to keep us in the right path, laying
down and making precedents to be
followed later, and moulding the deve-
lo‘pmem of parliamentary life in India,
of course, mostly in the Lok Sabha. In
another field, every year, as you know,
he gathered together the Speakers of
all our State Assemblies and discussed

.and energy to it.
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various matters of common interest with
them because he was anxious that the
foundations of parliamentary govern-
ment should be well and truly laid here.
He had considerable experience himself
because, as the Lok Sabha knows, he
became the Speaker of the old Assemb!

and functioned there for a considerable
time. Later, all of us have come intp
intimate contact with him and hav

worked under his guidance. -

I must confess that I, and I think, per-
haps some others, had got so much used
to Shri Mavalankar as our Speaker and
had come to rely so much on the way
he could deal with any situation that
might arise with calmness, with courte-
:z, and at the same time, with firmness,

at we could hardly think of this Par-
liament without him. He was an insT
Earable part of it, the ccmenting lin

etween all of us. Therefore, his pass-

ing away, apart from the obvious per-
sonal sorrow involved, is a break from
a tradition, from almost an institution
that had grown up here. No doubt, this
Parliament and all of us will carry on
our work. The world goes on. The
Parliament goes on. ndia goes on,
undoubtedly. Nobodgeis indispensable
whoever he might . But, the fact
remuins that if a person was considered
so intimate a part of this Parliament, as
almost to be indistinguishable from its
working, it is Shri Mavalankar, and his
going away, for the moment, leaves the
Lok Sabha almost like a headless ‘body,
leaving a gap behind, which is very very
difficult to fll.

Many of us have come into contact
with the Speaker Shri Mavalankar in
other ways, not so much directly in the
political field, but because of his great
interest in good work. He was asso-
ciated with big funds, the Gandhi Me-
morial Fund, thc Kasturba Memorial
Fund, all meant for the gublic good. It
was a very considerable burden on him
to look after these sb;g funds and to see
that they were utilised to the public ad-
vantage. He gave a great deal of his time

Naturally, he was
helped. by others. But, in effect, he
saw to it that he went into the smallest
detail. 1 confess ] have often been sur-
prised to flad how he had gone into the
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little details of the working of these
funds, to see that they were properly
utilised. Some of us, sometimes, were
a little impatient at his thoroughness,
because his thoroughness involveg some
delay in coming to decisions—I am
talking about the funds. But, it was
a very good thing that he was so
thorough. It would probably be a
good thing if we, all of us, are thorough
as he was, in such matters and others.

Anyhow, we here in the Lok Sabha
are concerned with him in many ways,
more especially as the Speaker.
He was the first Speaker of the
Lok Sabha, we miEht almost say,
the Father of the Lok Sabha, and
his name, 1 am quite sure, will be asso-
ciated with the Lok Sabha and with our
Parliament for long periods to come as
a person who gave it shape, gave it di-
rection and gave it the stamp and im-
preas of his personality. All of us have
profited by that; all of us have been
conditioned to a certain extent by that;
all of us have been made a little better
by that. That is a very big thing to
say about any individual that ie has con-
ditioned, and influenced and improved
others because of his contact with them.
Tbrough us’ as individuals, he has im-
pressed the Lok Sabha and Parliament
and through that again, to some extent,
the country as a whole.

So, we are sad and are forlorn. Now,
all 1 can say is that you will be good
enough to convey our deep feclings of
sorrow and sympathy to his family. 1
bave no doubt that you and the House
would like that the House do adjourn
today.

Sbri H. N. Mukerjee (Calcutta
North-East) : May, I, Sir, on behaif of
my party in this House, add my voice
to that of the Prime Minister in expres-
sing our gmfound rief at the passing
away of Shri Mavalankar?

- This session a cruel fatality seems to
:;odo ng us, ancllIe \lure.are having blow

n W, overwhelming in its impact
and creating national I:'i?f-col::l»:ems ofp?g
plmfnem which I fear cannot be easily
w .

As far as our Speaker was concerned,
even this momning we read the bulletin
in the papers and we hoped that he
would recover, but that was not to be.

Speaking as a Member of the Oppo-
aition, I tgmk I may say categorically
that to most af us it is a real, cruel blow

it is inconceivable that we shail
come to this House and not see him in
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the Chair, not see his smile, his gracious
bearing, his dignity and the shine of his
personality. 1 remember the Prime Mi-
nister perhaps in the first session of this
Parliament saying that it was almost in-
conceivable to think of anybody else in
the Chair of this House. We had our
differences with Shri Mavalankar, but
as far as our personal relationships were
concerned, there was never a trace of
bitterness and we had occasion to find
out ever so often that he had a passion
which very few people have—at least
I have met nobody else who had that
passion in his measure—and that was a
passion to see parliamentary forms
worked in this country in a manner
which would be in conformity with our

litical traditions, and to that passion
e gave all the talent that he possessed
—and talent he possessed in plenty  &s
everybody who knew him would testify.
That is why I fcel that he was a person
whose like we shall not easily sce again
and our sorrow is deep and genuine,
and I wish you, on behalf of our party
particularly and on behalf of everybody
in this House, to convey to the mem-
bers of Shri Mavalankar'’s family how
dceply distressed we arc at his passin,
Jli_}vay at this juncture of our nationa
ife.

Shri Asoka Mehta (Bhandara): Mr.
ch.\ly-Speaker. Sir, 1 associate myseilf
with the sentiments that have been ex-
pressed.

Shri Mavalankar was a close friend
of my grandfather in Ahmedabad and
therefore our relations spread over more
years than I can hope to recall. He was
one of the architects of modern Ahme-
dabad. The economic, social and

litical lifc of the City bears indelible
impressions of Shri Mavalankar. Next
only to Sardar Patel perhaps, Shri
Mavalankar was the builder of Ahmeda-
bad. As thc Speaker of the Bombay
Assembly in the early days, he helped
to guide my State in the direction of
parliamentary democracy.

When [ came here two years ago 1
found that to a new Member he was
always a source of advice and guidance.

In this House the Opposition is weak
and disorganised, but he was a sheet-
anchor, he was there to protect our
rights, rights of which we were not
even aware very often because we are
so new to parliamentary life. There have
been occasions in the past when some of
us differed with him but looking back
1 have found that more often he was in
the right and we were in the wrong.
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Always, ‘fmt in the House but more
often in his chamber, he advised us,
he guided us.

Some time back, you will remember,
my leader Acharya Kripalani referred
to the Speaker as a teacher. It was
really meant to give him a great comp-
liment because he was a teacher. You
will remember that at the meetings of
the Business Advisory Committee, very
often there were occasions when he gave
us unforgettable lessons as to
Parliament has to work, how it has to
grow. As the Prime Minister said, the
work of Parliament will go on, but will
it be the saine as it was under his guid-
ance? We are so unsurc of our steps
here. We wanted some one like him
who had the strength of character, who
had the courage, who had the integrity
and who evoked the goodwill and the
allegiance of every section of the House,
to be there in the Spcaker's chair. After
all, the executive is so powerful. We are
so weak here. And the nation needs, for
democracy to grow up, some one in the
Chair just of his courage and abiding
qualities. It is unfortunate that just
now when we needed him so sorely, he
has been taken away.

1 hope that the members of his family
will realise that though it is a great loss
that they have suffered, the cntire nation
shares 1t with them, and each one of-
us suffers the wrench. It is almost as

rsonal as is felt by the members of his

amily.

Shri N. C. Chatterjee (Hooghly):
I deem it my duty, my melancholy duty,
to associate myself with the tribute
which has been paid to the memory of
Shri Mavalankar.

In the history of the evolution of
arliamentary democracy in India, Shri
g/hvalankar will occupy a very distin-
guished and honoured place. 1 had the
privilege to go to England in connec-
tion with a Commonwealth conference
when 1 had the ?rivilegc of meeting
some Members of the British Parlia-
ment, and I can assure you that they
were speaking in the highest terms about
our Parliament and about the Speaker
of our Parliament. It is a great joy and
a great inspiration that the great parlia-
mentarians of the Mother of Parlia-
ments wanted to elect our Speaker as
the President of the Council of the
Commonwealth Parliamentary Associa-
tion, and wanted light and guidance and
wisdom from him. As a Member of
this House, of this Parliament and as
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an Indian 1 felt very proud to know that
our Speaker was respected not merely
in this House, but even outside in dis-
tant countries.

We had our differences with him,
We sometimes resented some of his rul-
ings, but I associate myself with Shri
Mukerjee and Shri Asoka Mehta in
paying this tribute to his memory today,
which is a just tribute to him, that he
was very vigilant about the rights of the
Opposition and he was the genuine cus-
todian of the privilegea of every Mem-
ber of this House., As Chairman of the
Committee on Subordinate Legislation,
it is my duty to recognise and to openly
declare that he resented every trace of
executive depotism and he cautioned us
every time that we the members of that
Committe were really the protectors of
public rights and we should see that ih
no shape or form is there a trespass on
parliamentary sovereignty, or any intru-
iilcn on the sovereign rights of this august

ouse.

_ This has been the most tragic month
in the contemporary history of India.
This month we have lost one of the
preatest scientists of India, who -was
our colleague. We have lost Acharya
Narendra Deo, a noble son of
India. We have lost the greatest
jurist of modern India in the former
Chief Justice of India, and we are today
mourning the death of one who has
been rightly described by the Primne
Minister as the Father of this House.

We particularly in the Opposition
deem it our duty to recognise that al-
though he was firm and strong, still he
was prompted by the highest ideals of
evolving the true type of parliamentary
democracy in India. This loss is irre-
parable and all sections of the House will .
mourn with the members of his family
the great loss which is truly a national
loss in this crisis.

Sardar Hokam Singh (Kapurthala-
Bhatinda) : Mr. Depury-Speaker,
Sir, today India has lost another
illustrious son of hers in the pass-
ing away of Shri Mavalankar. Parlia-
ment needed his guidance and inspira-
tion, and the country his advice and
assistance for a long time to come, He
could maintain the dignity of the House
and yet could protect the rights of the
Members as well. He has established tra-
ditions that will be followed for a long
time to come. The loss is v great.
We feel that this House will much
poorer without his presence. The shock
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is so grave that at present, we do not
know how we will be ablg to reconcile
ourselves with what we have suffered.
But we are helpless. At this moment
we can only pray that his soul might
rest in peace.

‘I on behalf of my party associate
myself with all the remarks that have
been made by my friends here, and I
request you as also the Prime Minister
to convey our deep sorrow and regret to
the miembers of his family. :

U. M. Trivedi (Chittor):
I on behalf of the Jan Sangh
Party associate myself with the
sentiments that have been expressed by
all the hon. friends who preceded me,
and 1 feel deeply the passing away of
ont of the foremost stalwarts of the
country who secured independence for
us. I cannot refrain from saying that
his very firm impartiality towards all
Members of the House irrespective of
party affiliations has left an indelible
mark in the history of the Lok Sabha.

1 hope, Sir, that you will convey our
condolences to the bereaved family.

Dr. Lanka Sundaram (Visakhuapat-
ham) : Mr. Deputy-Speaker, as thc lone
Member of the House not belonging to
any party, I thank you for giving me
this opportunity of paying my humble
tribute to the memory of our departed
Speaker.

In mourning his death the Lok Sabha,
Parliament as a whole and the country
mourn the passing away of a great man,
a good man.

Sir, exactly one month ago today this
thing might have happened in my town,
Visakhapatnam, on the 27th January
when the Speaker had his first serious
attack. He cancelled his public prog-
ramme and stayed there for three days,
and it was my privilege to put him on
the train, which I now feel has become
his last journey. Such were his confi-
dence in himself, in his capacity to re-
cover and his sense of dutﬁ to the nu-
merous institutions with which he was
connected that he even authorised me
to send a telegram to the press and to
his friends in Bombay and other places
that he did not have a heart attack, that
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he was all right and that he was journey-
ing back to Ahmedabad. That was on
the 30th of last month, at Visakhapat-
nam.

One incident 1 would like to share
with the House, because it is not known.
On the day I put him on the train
after three days of anxiety for all of us
he, as Chairman of the Gandhi Smarak
Nidhi, having come to know that a
temple for Harijans—perhaps the only
temple of its kind in India—had been
consecrated by Gandhiji in 1933, under-

. took the journey to see the temple and,

against my great importunities, got
down the car, examined the temple,
made arrangements for its proper up-
keep and then took the train.

He had a consuming passion for pub-
lic work which was something amazing.
1 knew him both inside and outside Par-
liament for u number of years. I repeat
he was a great man, a good man, a
patriot, and 1 beg you to permit me to
associate mysclf in the messaﬁf of con-
dolence to be sent by you to his family.

Shri G. D. Somanl (Nagaur-Pali):; Sir,

I associate myself on behalf of the Inde-
pendent Parliamentary Group with the
sentiments that have been expressed and
the tributes that have been paid in this
<~House to the memory of the Speaker.

siweit I Age (Frem @R 7 faen
FO-qfeaw) : SuTSHw WERE, W WA
WX & HYT Ars-aaT ¥ wigar axeql Y
WX E ot o qYo ATARHFT & TR qx
sgrafe wfda 7t § 1 ot arwed R
# 3 g ol HE AT ARG T A FH
¢ W gg Siw-rAT TR I faeme g
feart & &1 @ 712 § fr v 7w @
afgd e 7 979 aw et ff s g
FAH! THga 23 2 fe Srw o F e fewr
fawat 9 g #Y AT § W g I
Tga Wz oY | g0 g f wrw wrar ¢ e
qg W SE-gAT §, YT Ay wEw §
IER T O | v aw T oW @
¥ famare @ o ot il s A
IW T AT AT W A HT wEwq
WA ® IZgw NS 4 5 ww } wg
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g o Afer wrr & A qEE o TR
I qER {E T FATATC FAT AT A
feqr & @1 Jadw@ v T W)X @
frgras & 3@ gur 1 i Sfto #o A
W W WEawr ® e § A 9
AFruaad & graga a3 WR J9qw
qETE X | JT A JAY gw A frad ] Ay
TE EE) NIS-THT § FUL HTA GHATS
q, TE® UNTAT X X ® OF IT W
Y §a® ¢ WK wE Al ¥ REar
IR ¥ & A9 q@ew A wor @1
WX 39 v & foafed & o g o9@
foad @ & @ 3 W T@E@ €
fr feral ot g=fa e 0% @ #t o
O FEEY FqT ST AiEd, TqE W
9T q9i faar £ 4 | 9T ITH AL
WA § qOT 0 T AGY AT THE G
g gm i AR am AR ¥ @
Y- w7 &Y qga & awr gwar g &
# gl g 5 g Wk & w9 A
o dfo HTAE®HT F, IT® TN A W
I Pt =t ag swm AW difew
fe g Frgmg T Ak ga §

# gwwdt g fo 979 A & o @tfa
g § e qft g &l A
qegar 1 W@ d @Y g W QW

sgfe fearf € &ar St A% wE 9T
a1 8% |

Mr. Deputy-Speaker: | fuily associate
myself with all the sentiments and re-
marks that have been made by the hon.
the Leader of the House and all other
Members, Leaders of various Groups in
this House.

It is a very great loss and almost a
void has been created by the death of
Shri Mavalapkar. All of us knew that
he had been keeping indifferent health
for two or three years. Though he was
not attending Parliament sometimes and
was lying in bed either in Delhi or even
in Ahmedabad, we had a sense of cour-
age, and particularly as regards myself
I felt he was all the time guiding me.
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|l have learnt many a lesson under him
and if I was able to do anything in
this House it was entirely due to the
advice he was giving me from time to
time. 1 still. d, much ggainst hope,
that he would, recover and that God
would ss;:mrr.z_tu_Tl for many a long 'year
and that, though he might got be able
to attend Parliament, as long as some of
us could meet. him, Parliament and the

country as a whole could have hiy
advice. But Providence willed otherwise.

He led a glorious life as a person,
as an individual, as a politician, as a
great statesman and patriot, Thrice or
four times, as often as there was need
in the struggle for freedom, he went
to jail. He was a great social worker.
He was practically the builder of new
Ahmedabad. He was the right-hand
man of Sardar Patel.

Gujarat has produced very great
souls. The Father of the Nation came
from Gujarat. Sardar Vallabhbhai Patel
came from Gujarat. There was Shri
Vithalbhai Patel who was fighting free-
dom's batile, who was President of the
old Assembly; he fought during the
previous regime when we were not in
charge of the administration. But after
freedom was won, we had Shri Mava-
lankar. Rightly, he has been described
as the Father of this Parliament. He has
contributed enormously to the growth of
democracy and has laid democratic tra-
ditions and foundations solidly in the
Lok Sabha. The Lok Sabha can never
forget the traditions that he has built up.
Reccntly he was to attend the meeting
of the General Council of the Common-
wealth Parliamentary Association at
Jamaica; he and 1 are both members re-
Eresenling India. But he could not go;

ut all the same, in his absence, all the
members unanimousg proposed him as
the Chairman of the Council—they could
not think of any other. They were all
anxious that the Commonwealth Parlia-
mentary Association should meet here,
and he suggested that they might come
here and hold the conference in Decem-
ber 1957. It was because of him and
our Prime Minister that the various
Commonwealth countries were insistent
upon holding the conference here. He
is not only respected in India in this
Parliament; he was respected particu-
larly in all Commonwealth countries
wherever he had occasion to ?o He led
the Parliamentary Delegation from India
many a time. He also attended the
Commonwealth Speakers’ Conference.



967 Daath of

{Mr. Deputy Speaker]

He convened many a time the Confer-
ence of Presiding Officers here. He went
to various places year after year, the
capital of some State or other. He visited
those places with all the Speakers and
Deputy-Speakers. His adVice was very
valuable. He was a puiding star; now
we have lost him. Of course, Parlia-
ment will go on; other institutions also
will go on. But that amount of light
that has been shed will be wanting and
the void cannot be made up for a long
time.

1 shall certainly convey the senti-
ments of the Lok Sabha and the expres-
sions of sorrow to the members of his
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family. As a mark of respect to his °
memory, 1 request hon. Members to rise
in theit seats for a minute.

The Lok Sabha then stood in silence
for a minute.

Mr. Deputy-Speaker: 1 do not think
it is right that we should have a sitting
of the Lok Sabha today. In token of his
memory, the Lok Sabha will stand ad-
50011'1:0“-‘- and meet again tomorrow
at AM.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, the
28th February 1956.
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CoLuMNS CorLumns
OBITUARY REFERENCE g57-68 Lok Sabha stood in silence

The Prime Minister (Shri for a minute asa mark of
iawaha.rla.l Nehru, Shri H. respect and adjourned for
. Mukerjee, Shri Asoka the day.
Mehta, ShriN. C. Qhatter-
jee Sardar Hukam Singh,
Shri U. M. Trivedi, Dr.
Lanka  Sundaram, Shri
G. D. Somani, Shrimati
Uma Nehru and the Deputy

AGENDA FOR TUESDAY,
28TH FEBRUARY, 1956

Consideration and passing of

Speaker made references to
the passing away of Shri G.
V. Mavalankar,the Speaker
of Lok Sabha.Thereafter the

GIPN—L. S.—10 Lok Sabha—22-10-56—840

Capital Issues (Continu-
ance of Control) Amend-
ment Bill and Sales-Tax
Laws Validation Bill,



